Title: Regarding attack on the Minister for State, Shri Sayeed Shahnawaj Hussain during a public meeting in Araria District of Bihar.
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MR. SPEAKER: This is a State matter. How can you raise all these matters in this House?

... (Interruptions)
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MR. SPEAKER: Is there any reply?

... (Interruptions)

MR. SPEAKER: The House stands adjourned to meetagainat2.10 p.m.
13.08 hrs

The Lok Sabha then adjourned for Lunch till ten minutes

past Fourteen of the Clock.

14.13 hrs

The Lok Sabha re-assembled after Lunch at thirteen minutes

past Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: Now we will take up the discussion under Rule 193.

SHRIPRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Deputy-Speaker, Sir, before you take up the issue of cyclone, as we agreed,
would you take up the issue which Shri Sangtam is going to raise? A sensitive thing in North-East had happened. The Chief Minister
has been attacked this morning.

SHRIK.A. SANGTAM (NAGALAND): The Chief Minister has been attacked this morning.

SHRIPRIYA RANJAN DASMUNSI: Shri Advani is also here. You kindly hear him because all the North-East MPs are very sensitive in
this matter.

MR. DEPUTY-SPEAKER: I do not know under what rule | will have to allow him now.

SHRIRAJESH PILOT (DAUSA): The Zero Hour was abruptly finished today.

SHRIK.A. SANGTAM (NAGALAND): Mr. Deputy-Speaker, Sir, this morning the life of the Chief Minister of Nagaland was attempted.
MR. DEPUTY-SPEAKER: You can take it up tomorrow please.

SHRIPRIYA RANJAN DASMUNSI : This incident took place at 5.30 in the morning and in the Zero Hour, he gave a notice to take it
up. You just imagine what message will go to the North-East. Their MPs are sitting in the House. The Chief Minister''s life has been
attempted.

SHRIK.A. SANGTAM : Please give me only two minutes.

SHRIPRIYA RANJAN DASMUNSI : Sir, please allow him for two minutes. Shri Advani is very sympathetic in all these matters. You



kindly allow him to speak for two minutes. (Interruptions).

SHRIK.A. SANGTAM : Sir, I know that the hon. Prime Minister and the hon. Minister of Home Affairs are very sympathetic, but | want
to make it clear to the House that something has happened which must be taken note of...(Interruptions).

MR. DEPUTY-SPEAKER: Shri Sangtam, it has to be mentioned under some procedure. Now, you are making some submission. It
should be mentioned in the Zero Hour. Now, Zero Hour is not there.

... (Interruptions)

SHRIPRIYA RANJAN DASMUNSI : Sir, we made the plea to the hon. Speaker. Hopefully, the Member was advised that around 2.30
p.m. he might make, but | thought that before you start the discussion, this could be disposed of in a minute. t is a very sensitive
matter. (Interruptions). It is not harming anybody™s interest here in the House. (Interruptions).

SHRIK.A. SANGTAM : Sir, itis for the good of the country. (Interruptions).

SHRIE. AHAMED (MANJERI): Sir, we would like to know as to who has attempted on his life. It concerns the life of the Chief Minister
of a State in this country. (Interruptions).

SHRIK.A. SANGTAM : Sir, I would like to draw the attention of the hon. Minister of Home Affairs that at 5.50 this morning in the wee
hours..(Interruptions).

MR. DEPUTY-SPEAKER: As a special submission | am allowing him and not under the “Zero Hour"". Please conclude within two
minutes.

... (Interruptions)



